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(vi) NEED I'OR FINANCIAL ASSISTANCE TO 

WEST BENGAL GOVERNMENT TO 

PROVIDE RELIEI' '1'0 NON-ASSA-

MEsa EVACUQS F1lOJ,I AssAM 

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): Sir, the Go-
vt!tmnent of West Bengal requested 
several times regardine the release of 
funds to the West Bengal Govermnent 
towards reimbursement of expenditure 
incurred for affording temporary relief 
and sbelter to the DOD-Assamese 
people, who bave been forcibly evicted 
from Assam, and are DOW Urine in 
camps in West BengaL 

Sir, the State Government repeatedly 
urged upon the Central Government 
to provide funds to continue necessa1'7 
measures for providing relief and 
shelter to these persons. So far, neUher 
has any reply been sent, nor any tund 
released, by the Central Government. 

Under these circumstances, I urge 
upon the Government to provide neces-
sary financial assistance to the West 
Bengal Govemment immedbltely to 
meet the expenditure already incurred, 
and to be incurred, for the relief ot 
evacuees till they can return to theIr 
homes in Asam. I also demand that 
the Minister should make a statement 
in the House in this regard . 

• (vii) NUD TO PUBLISH AN ANTBJINTIC 

HINDI VERSION OF THE CONSTITU-

nON 01' INDIA 

CHAIT.RA 28 1903 (SAK.4) 2 

D.G--Min. of Agri. 4r BUTGI Becona • 
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DEMANDS FOR GRANTS. 1981-82-
contd. 

:\finistry of Agriculture and ~ 

of Rural Reeonstruction--contd. 

MR. CHAIRMAN: Now, Mr. Tapesb-
war Singh may speak. . 
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